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SHRI J. H. PATEL (Shivmoga): Sir,
In Shimoga, yesterday, there was a firing by
the police and I have given a calling attention
motion,

MR. SPEAKER: Please don't mention
calling attention now as it is past one.

SHRI J. H. PATEL: T would make
an appeal to you to ask the Home Minister
to direct the State Government to suspend
the district police authorities who are
perpetrating atrocities on the people there.

MR. SPEAKER: The debate on the
Demands for Grants relating to the Home
Ministry are coming up, and the hon.
Member can say all these things at that time.

SHRI J. H. PATEL: The situation is
explosive there.

13.06 hrs.
PAPERS LAID ON THE TABLE

ANNUAL REPORTS OF GOA SHIPYARD AND
Mazagon Dock

THE MINISTER OF STATE TN THE
MINISTRY OF DEFENCE (SHRI L. N.
MISHRA): I beg to lay on the Table a
copy each of the following papers (Hindi
and English versions) under sub-section (1)
of section 619A of the Companies Act, 1956

(1) Annual Report of the Goa Ship-
yard Limited, for the year 1968-69
along with the Audited Accounts
and the comments of the Comp-
troller and Auditor General
thereon.

(2) Annual Report of the Mazagon
Dock Limited, Bombay for the
year 1968-69 along with the Audited
Accounts and the comments of the
Comptroller and Auditor General
thereon,

[Placed in Librarv. See No. LT-
3042/70).

DEeFENCE AuDiT REPORT, 1970
THE MINISTER OF STATE IN THE
MINISTRY OF FINANCE (SHRI P. C.
SETHI): I beg to lay on the Table:—

(1) A copy of the Audit Report, Defenco

CHAITRA 11, 1892 (SAKA)
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Services, 1970, under article 151(1)
of the Constitution.

(2) A copy of Appmpri;tiun Accounts
of the Defence Services for the year

1968-69 and Commercial Appendix
thereto,

[Placed inm Library. See No. LT-
3043/70].

ANNUAL REPORT OF CARDAMOM BOARD
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COMMITTEE ON PRIVATE MEMBERS'
BILLS AND RESOLUTIONS

SIXTIETH REPORT

SHRI BHAL JI BHAI PARMAR (Dohad):
I beg to present the Sixtieth Report of the
Committee on Private Members® Bills and
Resolutions.

PETITIONS

() Excise puty oN TiN Boxes uUNDEr
FINANCE BILL, 1970

SHRI SRINIBAS MISRA (Cuttack):
I beg to present a petition signed by Shri
Kartick Samal and others regarding levy of
excise duty on tin bozes under the Finance
Bill, 1970.

In addition, T may also submit this. For
the consideration of the Committee on Peti-
tions, here is the tin box on which excise duty
is now, being levied. The tin is collected from
garbage actually., . .
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